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Title: Need to assess the loss and pay adequate compensation to the farmers of Samastipur, Bihar suffering due

to the destruction caused by hailstorm.
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*Translation of the speech

originally delivered in Kannada.

MR. SPEAKER: Now Shri Prabhunath Singh - No allegation against any individual should be made.
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MR. SPEAKER: I say this because you have not given any notice. So, that is being apprehended.
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